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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  
(SOUTHERN ZONE BENCH, CHENNAI) 

 
Original Application No. 237 of 2017 (SZ) 

 

 

IN THE MATTER OF: 

Manakunnam Village, Padashekara Samrakshana Samithy        ...Applicant(s) 

Versus 

Thripunithura Municipality, Kerala and Ors.                             ...Respondent(s) 

 

ACTION TAKEN REPORT SUBMITTED BY THE CHAIRMAN OF THE JOINT 

COMMITTEE AND DISTRICT COLLECTOR, ERNAKULAM / 14TH 

RESPONDENT 

 It is submitted that the joint committee has been constituted on 

03.05.2020 as per the direction of this Hon’ble National Green Tribunal dated 

24.01.2020 comprising of the following members with District collector, 

Ernakulam as chairman. 

 1. District Collector, Ernakulam 

 2. State Pollution Control Board 

 3. Public Works Department (Irrigation, Bridges & Roads) 

 4. Secretary, District Panchayath, Ernakulam 

 5. Commissioners of the respective Municipalities & Grama Panchayaths 

 

It is submitted that the Chairman of the Joint Committee and District 

Collector, Ernakulam / 14th Respondent herein has filed a action taken report 

in the above Original Application as per the direction of this Hon’ble National 

Green Tribunal dated 04.06.2021. 

 Therefore it is most humbly prayed that this Hon’ble Tribunal may be 

pleased to take the said action taken report filed by the Chairman of the Joint 

Committee and District Collector, Ernakulam / 14th Respondent on Record and 

thus render justice. 

Dated at Chennai on this the 8th day of July 2021. 

 

 

(E.K.Kumaresan) 

Counsel for R7, R9, R10, R12 TO R16 

Standing Counsel for 

State Government of Kerala 

NGT(SZ) Chennai Bench 
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